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Name of Corporate Debtor

SATHAVAHANA ISPAT LIMITED

2. Date of Incoporaton Of Carporate Debiod

8 thNovember 1989

[~

Authority Under Which Corporate Debiof
Is Incorporated [ Registered

ROC-HYDERABAD

N

Corporate |dentity No./Limited Liabiity
|dentification No.of corporate debtor

L27109TG1989PLC010654

"

Address of ve Registered Office and

Principal Office (if any) of Cosporate Debioy Ameerpet, Hyderabad-500016.Telangana

Flat505, 5th Floor, Block-1, Divyashakti Comple}

6} Insolvency commencement date in
respect of Corporate Debior

28 th July 2021 (However, the Order passed by
theHonble NCLT, Hyderabadon 28.07 2021wag}
uploaded ontotheir website on 5thAugust2021)

7. Estimated date of closure of insoivency
resolution process

23rd January 2022 (180 days fom 28.07.2021)

8! Name and registaon number of e
insolvency professional acting as interin]

Golla Ramakantha Rao
1BBINPA-003/IP-N00310/2020-2021/13364

resolution professional
9! Addess ande-madoftheinterim resoiution Golla Ramakantha Rao
professional, as registeredwith fhe Boasd | Fat No. 1106, Block-4, SMR Vinay Fountainhead

Calvary Temple Road, Hydernagar HYDERABAD
500048  gollarama@yahoo.com

10, Address and e-mail to be used for

M. K-Source Financial Consultancy Services

comespondence with e interim {P) Ltd Rat No. 104 Kawus Supreme Enclave Kavu
resolufion Professional Hils Madhapur Hyderabad-500033
cirp.sai@gmail.com
11| Last date for submission of claims 19th August 2021

12} Classes of crediors,  any, under clause(b)

of sub-secion (6A) of section 21, asceriained
by fhe nferim resolution professional

Not Applicable

131 Names of Insolhency Professionals dentfed ¥
actas Authodsed Representative of crediors i
adass (Three names for each dass)

Not Applicable

14! (a) Relevant Forms and

{b}Detais of authorized representatives
are avadable:

a) Web Link:
hitps /hwwibbi.govinhomedovnioads
b} Not Applicable
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Qe fo @080 Bwmorgdd Notce is hereby given fhat the National Company Law Tribunal, Hyderabad, Bench-1, ha
order ed the commencementof a corporateinsolvency re solution process of the SATHAVAHAN,
ISPAT LTD on 28.07.2021.

The creditors of SATHAVAHANA ISPAT LTD, are hereby called upon 1o submit their claims wi
proof on or before 19.08.2021 to fhe interim resoluion professional at e address mentioned
againstentryNo. 10.
The financal creditors shall submit their claims with proof by electronic means only. All otheq
creditors may submitthe diaims wath proofinperson, by postorby electronic means.

38: 07.08.2021 SoE0% Duaryhs PREd Submission of false or misieading proofs of daim shall atiract penaifies. Sdl-
(@SB do: o No. IBBI/IPA-003/IP-N00310/2020-21/13364 Golla RamakanthaRa
Date: 07.08.2021 Interim Resolufion Professiona
. . . . Place: Hyderabad No.1BBIIPA-00IP-N00310/2020-2111 33
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3 Sat, @7 August 2021 reaptotean https://epaper.finan -

https://epaper.sakshi.com/c/62314551



